
rural; _b in. these two States is quito 
........ Ooverament de not COBtt. 
pl&to"any ateps for brinliol parity in 
the pa, "es of rCJional ra ral ba1lk 
eJ"Ploreea wortiDJ in 4iifereat States. 

PGlt10g of Otleen of s,ooso red B .... 

'20'. SHltt MADAN PANDBY: 
Will Ute Minister of FINANCB be 
pleased to state : 

• 
(a) <, whether aftY period is. sp~ified 

{or the p<>stil g of officer. of 
IpoOlorina banks at one place ; 

(b) if 10, wbether this poliey is being 
.followed ; and 

'(0) if not, the reasons therefor 1 

THE MINISTER OF STATE IN THE 
MINISTRY 'OF FINANC!! (SHRI 
JANARDHANA POOJAR.Y) : (a) to (c). 
Under tbe Regional Rural Banks Act 
1916 it is the duty or the sponsor ~ nk 
'to aid and assist the Regional RUNI 
Banks sponsored by it Inter alia ia the 
form of recruitment and training of 
.pcreonl1ef ·durin, tbe first five 
,.rl of the functioni 01 0 f tbe 
-.ional aural Bank and to 
provide such managerial and ·financial 
assista nce as may be mutually a,reed 
upon betweeD ·the sponsor bank anti the 
concerned Regional Rural Bank. 

I Chairman of R.egional Rura.l Basks 
.c leneraUy appoi,nte4 on .deputation 
from sponsor banks for a period or thr.ee 
years. No specific duration or posting 
of other officers 00 deputation from 
Iponlor banks at one place ha~ been 
lI,id down. They are posted as per 
tfte adltlitlistrative requirements cit each 
Relional Rural Bank. 

DeelaratloD .f Cedi i. a., 8,,1 City 

t nrl. ·MOF. K~ V. THOMAS: Will 
tbe Minister of PINA.N'.C£ be pleated 
to stlte : 

'" ,~) W"1ber aa1 r.quelt Aaal J,cen 
.ec:ci:Wed. Iro .. tbe Caltral Ooveroaaont 
employees in Cochin to deolarc ('w:bin 
city II a B-1 city; aDd . 

2~O 

(b) if 10, the stops ,taken in this 
regard? 

THE MINISTER. OF STATE IN THE 
MINISn Y OF FINANCB (SHa.·1 
JANARDHANA POOJARY): (a) and 
(b). In tho recent past no such request 
has heQD received. Cities are classified 
OD the basis of population as re'_'ealed 
in decenial census. The last luch class.i-
fication was dODo in February, 1983 on 
the basis of 198 1 eensu.. As per the 
t 981 Census report. tho populat ion of 
Cochin city is 5,13,249. Accordingly 
it bas been classified as B- 2. On the 
basis of populati()n eriterion, Cochin 
city does not qualify for Boot status. ' 

Cbange In ,Inaneje) Year 

7208. KUMARl PUSHPA DBVI ; 
SHRI SRIBALLA V PANIG· 
RAHI ! 
DR. O. VIJAYA RAMA RAO : 

Will the Minister of FINANCE be 
pleased to stale: 

(a) wh.etbcr the proposal to chanle 
the finttDcial year from present April. 
March to January-December is under 
tho consideration of Government; 

(b) if so, when neoessary steps are 
proposed to be taken in this regard; 
aad 

(c) the reasons of changin. the 
finaneial year from April-March to 
January-December? 

THE MINISTER OF STATB IN THB 
MlNISTRY OP FINANCB (SHRI 
lANA .DHANA POOJARY): (a) to 
(e). A copy of the ConclusioQs and 
Recommendations of the Committee on 
Change i'1 Financial Year in ita Report 
sabmitted to Government 00 27th April, 

, "8' is being separatoly laid.. tho 
Table of the House today. The Rq)ort 
II 'Yet to tJo 4OD~d4er.ed by Gove.-..ent. 

........ , .... Ore by Ma·Ia)' ... fro .. 
ladia 

1209.. KUMAllI PUSHPA DBVI: 
WUJ the Jdiniltor of COMMER.Ce be 
pleased to state: 




